CENTRAL ADM INB TRAT IVE TRIBUNAL
ERNAKULA BENCH

0.A.N0.330 of 1994

Tuesday this the Ist day of March, 1994
CORAM -

THE Hen'ble Mr,Justice Chettur Sankaraﬁ.Nair,ViC@ Chairman

THE Hon'ble Mr,P.V.Venks takrishnan, Administrative Member

P.J.Jayanthan Nambeodiri
Public Relation Inspector
Postal (U.8), Tiruvalla PO, ...Applicant

~ (By Advecate Mr, €. S.Ramanathan)

Vs.
1. Unien of India represented by
Secretary, Ministry ef
Cemnunications, New Delhi.

2. Chief Post Master General,
Keralas Circle,Thiruvananthapuram.

3. Director of Postal Services,
Office of the Chief Postmaster
General, Thiruvananthapuram.
4. Sugerintem ent of Post Offices,
Tiruvalla Divis ien,
Tiruvalla. seseRespordents
(By Advecate Mr.ajith Narayanan rep . ACGSC)
' © RD E R

CHETTUR SANKARAN NAIR(J), VIE CHAIRMAN,

Applicant challenges Annexure.56 order by |

which he was disnissed frem service en charges ef

misapprepriatien. The Chief Judicial Magistrate

found applicant guily of miseppropriation and fellow-

~ing the judgment, the impugned erder was passed.

Applicant would submit that he was not afferded an
eppertunity of personal hearing before the impugned
order was passed. He was called for a hearing but

he did not attend. By Annexure.?5 he told the autherity
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final orders are passed.

- Do

that he was net in a pesitien te leave his head-

Quarters and that due te financial problems alse

he ceuli'nét leaVQ'the statien., However, he did

not make a request for adjoumment,

2. .l Bé that as it may, applicant has an appellate
renedy and the,appelkate-autharity can cendene the
delay by inveking the previse te Rule 25 of thgv
Central Civil Services.(Classificati@n,:C@ntr@l ad
Appeal) Rules. If an appeal is filad, We are cene -
fident that the appellate autherity will censider
the matter on merits and pass appropriate orders.

If necessary the appellate authority can éff@rd a
heafing te applicant either @rally\ér by meané éf

a representation and consider his defences before

-

3. With the aferesaid directions, applicaticdn
ds dispes ed of. No cests.

Dated the 1st March, 1994.
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SW [ P
P. V. VENKAT AKRISHN AN CHETTUR SANKARAN NAIR{J)

ADMIN ISTRAT IVE MEMBER VICE CHAIRMAN
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